NATIONAL COMPANY LAW TRIBUNAL
. AHMEDABAD BENCH
~ AHMEDABAD

CA(CAA) No. 95/NCLT/AHM/2017

Present Hon’ ble Mr. BIKKI RAVEENDRA BABU
- MEMBER JUDICIAL

~ Name of the Company: Nidhi Securities Ltd.
o R Kedlya Ceramics
- Faith Corporation Pvt Ltd
Vista Corporation Pvt. Ltd.
Bhavya Corporatioant Ltd.
Dhara Corporation Pvt. Ltd.

Crystal Ceramlc Industrles Pvt Ltd. (Jomt Appllcatlon)
Section of the Companles Act '
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ORDER

Learned Senior Advocate Mr. Navin Pahwa with Learned Advocate Ms. Natasha
Sutarla present for Applicants. - _ - ' -

- In view of pendency of IA 254/2017 for orders

Lo

Llst the matter on 10. 10. 2017

RAVEENDRA BABU

o ! o MEMBER JUDICIAL '
Dated this the 15th day of September, 2017. B




